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Printing of the picture of Mahatma Gandhi on the liquor bottles

by an Isracli company
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*Not Recorded.
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SHRI A K. ANTONY (Kerala): Sir, I associate myself with the matter raised by
Shri Sanjay Singh.

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, [ also associate myself with the
matter raised by Shri Sanjay Singh.

SHRI JOSE K. MANI (Kerala): Sir, I also associate myself with the matter raised by
Shri Sanjay Singh.

DR. AMEE YAINIK (Gujarat): Sir, I also associate myself with the matter raised by
Shri Sanjay Singh.

DR. .. HANUMANTHAIAH (Kamataka): Sir, I also associate myself with the matter
raised by Shri Sanjay Singh.

SHRI KUMAR KETKAR (Maharashtra): Sir, I also associate myself with the matter
raised by Shri Sanjay Singh.

SHRI MUKUT MITHI (Arunachal Pradesh): Sir, T also associate myself with the matter
raised by Shri Sanjay Singh.

SHRI BHUBANESWAR KALITA (Assam): Sir, [ also associate myself with the matter
raised by Shri Sanjay Singh.

SHRINARANBHAIL J. RATHWA (Gujarat): Sir, I also associate myself with the matter
raised by Shri Sanjay Singh.

SHRIK.G KENYE (Nagaland): Sir, I also associate myself with the matter raised by Shri
Sanjay Singh.

SHRIK K. RAGESH (Kerala): Sir, I also associate myself with the matter raised by Shri
Sanjay Singh.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, [ also associate mysell with the
matter raised by Shri Sanjay Singh.

SHRIMATT SHANTA CHHETRI (West Bengal): Sir, I also associate myself with the
matter raised by Shri Sanjay Singh.

SHRI AHAMED HASSAN (West Bengal): Sir, [ also associate myself with the matter
raised by Shri Sanjay Singh.
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SOME HON. MEMBERS: Sir, we also associate ourselves with the matter raised by
Shri Sanjay Singh.
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MR. CHAIRMAN: Jaishankarji, please take note of the same and try to take appropriate

immediate action. Ifnecessary, you can also call on the Member and take details from him.

... (Trterruptions)...

SHRI SATISH CHANDRA MISRA: Mr. Chairman, Sir, I had raised a question. The hon.

Minister was not there. ...(Interruptions)...

TTransliteration in Urdu Script.
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MR. CHAIRMAN: The Leader of the House is here. He wants to respond. I am
permitting him.
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MR. CHAIRMAN: Now, Special Mentions. Shri T. Rathinavel.

SPECIALMENTIONS

Demand to transfer 0.663 acres of Defence Land for reconstruction

of R.O.B. near Tiruchirappalli Railway Junction

SHRIT. RATHINAVEL (Tamil Nadu): Sir, Tiruchirappalli is the fourth largest city of
Tamil Nadu. This city has good railway connectivity. Tiruchirappalli Railway junction is
being used by more than two lakh passengers daily. In order to eliminate the narrow Road
Over Bridge near Tiruchirappalli Railway junction, 4-lane R.O.B. was sanctioned by
Government of Tamil Nadu. Two lane R.O.B. consists of elevated roundabout with five
arms. Only one arm was completed. The solid ramp on Chennai side to connect the NHAT
road stretch of Chennai-Madurai vie Mannarpuram could not be completed on account of
non-transfer of Defence land to an extent of 0.663 acres to the Highways Department of
Tamil Nadu. Defence Estate Officer has valued the land for ¥ 5.77 crore and subsequently
the Tamil Nadu Government accorded concurrence for payment. As the then hon. Minister
of Defence requested to revise the proposal on equal value of land basis, a land measuring
1.780 acres (i.e. 7200 sqm) in Kadambadi village of Kanchipuram District was identified. But
the Defence Estate Officer has requested to identify a land in Chennai. As 95 per cent of the

Stage-1 work was completed, I urge upon the hon. Defence Minister to immediately grant



